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“88, [Transferred to the 10th
August, 1987.]

THE DEPUTY CHAIRMAN: Ques-
tion No. 85—Shrj Sukomal Sen.

*89. [The quzstioner (Shri Suko-
ma] Sen) was gbsent. For answer,
vide cols. 35 infra.]

THE DEPUTY CHAIRMAN: Ques-
4ion No. 90,

Prices of edible oils

%90, SHRI CHANDRIKA PRASAD
TRIPATHI: }

DR. RATNAKAR PANDEY:

Will the Minister of FOOD AND
CIVIL SUPPLIES bhe pleased to
‘state:

(a) whether there has been any
spurt in the prices of edible oils in
the country during the last 3
months;

(b) if so, the extent of rise and
the reasons therefor; and

(c) the steps taken by Government
to check the same?

THE MINISTER OF PARLIAMEN-
“TARY AFFAIRS AND THE MINIS-
TER OF FOOD ANpD CIVIL SUP-
PLIES (SHRI H. K. L. BHAGAT):
(a) There has been g rising trend
in the prices of edible oils during the
last three months.

(b) The wholesale price index of
edible oils has moved up by %.3 per

cent over three months ag on 11-7-_

1987. The main reasons are (i) lower
production of edible oilseeds during
the last two years (ii) lean period
and (iii) delayed and wayward be-
haviour of monsoon.

(¢) The following measures have
been taken py the Government to
contain the rise in the prices of edi-
ble oils:

(iy States have been advised re-

peatedly, even at Chief Ministers
level, to take stringent action against

+The question was actually asked
on the floor of the House by Shri
Chandriky Prasad Tripathi.

[ RAJYA SABHA ]

to Questions 24

speculators, hotrders and other an-
tisocial plements.

(i1) The use of expeller mustard
oil i the maunfacture of Vanaspati
which was earlier allowed has
beeny prohibited from 15-5-1987.

(iii) The allocation of imported
edible oils under Public Distribu-
tion System and to Vanaspati in-

dustry hag been increased,

(iv) Bank credit has been res-
tricted to trade and industry of
oilseeds and oilg,

(v) Inspection of Vanaspati
Units was intensified to ensure that
all edible oils are properly used
and adequate vanaspati is des-
patched for sale.
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SHRI A.G. KULKARNI: How can
you allow that, Madam? Dr. Ratnakar
Pandey’s name is in the 1ist and he
is here, Mr. Minister, why should you
reply at all?

SHRI H.K L. BHAGAT: It she has

| allowed the question, 1 will reply.

e —————

+[ 1 Transliteration in Arabic Script.
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THE DEPUTY CHAIRMAN: Mr.
Tripathi I have not allowed you. The
Minister will not reply {0 your ques.
tion. Please sit down, You have al-
ready two questions.
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better incentives to producers, fixation
of minimum support price for oil-
seeds and if the hon. Members want,
I can state the steps which the
Ministry has taken.
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SHRI PAWAN KUMAR BANSAL:
Madam, Punjab has the potential of
meeting the entire needs of the coun-
try provided due encouragement is
given. I would like to know from the
hon. Minister as to what steps have
been taken on the demandg raised by
Punjabr in regard to encouraging the
production of edible oils in the State
particularly with reference to sun-
flower seed.

SHRI H.K.L. BHAGAT; If you will
kindly permit let the Agriculture
Minister will answer the question.
Otherwise, my answer is thaf.....
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THE DEPUTY CHAIRMAN; You
need not answer. This pertains to
the Agriculture Ministry. Mr. Bansal,
blease give separate notice to the
Minister of Agriculture. ’
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SHRI RAJNI RANJAN SAHU:
Madam, we want a half-an-hour
discussion on this.

THE DEPUTY CHAIRMAN: You
Give notice. Question Hour is over.



